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ORDER DATED 9th  OF D.E(2EMBER., 2011 

C 0mm: 
HONBLE MR. C.R. M(:HAPA:rR A, ADMlN1SURAt]VE MEMBER. 

& 
HON'BLE MR AK PA1!\A1K, U1)1(lAJ MtttR 

1-leard Sn RK. M o.hapatra, L d. Counsel appearing for the 

apphcant and. Sri U.B. Mohapatra, Ld. Sr. Standing Counsel appearng for 

the Respondents. 

Sn Mohapatra, Ld. Counsel appearing frr the applicant 

submits that .MA. 11013/i I has been frIed for withdrawal of the O.A. as the 

apphcant is nolonger interested in prosecuting this case. Prayer is allowed. 

Accordingly, this O.A. stands dismissed as withdrawn. 

JU D. MEMBER 

YA 


